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S1.No. Year Amount released
1. 2011-12 Rs. 6,09,000/-
2. 2012-13 Rs. 2,82,500/-
3. 2013-14 Rs. 6,78,300/-

Better Education and Basic Facilities for Mentally Disabled

2795. SHRIBHARATSINH PRABHATSINH PARMAR : Will the Minister of SOCIAL
JUSTICE AND EMPOWERMENT be pleased to state:

(a) the steps being taken by the Ministry to provide better education and other
basic facilities for persons with Autism, Cerebral Palsy, mental retardation and multiple
disabilities at affordable rates:

(b) whether there is any health scheme for them and if so, the details thereof;
(¢) if not, the reasons therefor; and
(d) the steps being taken to make people aware of such schemes?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI PORIKA BALRAM NAIK) : (a) The Right of Childrento Free and
Compulsory Education (RTE) Act, 2009 provides for free and compulsory education to
children in the age group of 6-14 years (including the children with disabilities and children
with autism, cerebral palsy, mental retardation and multiple disabilities, at elementary level
in Government neighborhood schools under Sarva Shiksha Abhiyan (SSA). The major
interventions under SSA for education for children with disabilitics are identification,
functional and formal assessments, appropriate educational placement, preparations of

individualized educational plan, appointment of resource teachers, etc.

National Trust has also developed a book for teachers of inclusive schools for handling
children with autism in their classroom. National Trust has been implementing various
schemes for providing support to the Persons with Disabilities suffering from autism,
cerebral palsy, mental retardation and multiple disabilities to enahle them to lead independent
life. Some of the important schemes are:-

(i) Aspiration- Early Intervention Program (Day Care Centre) for school readiness
by carly intervention has been conceived for children upto 6 years of age with
Developmental Disability'.
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(i) Samarth (Residential Care Scheme)
It provides short term and long term stay facilities for adults and destitute
children.

(iii) Gyan Prabha (Scholarship Scheme)
Gyan Prabha scheme provides scholarship of Rs. 1000/ - per month for pursuing
vocational training/ professional courses leading to skill development and
employment for Persons with Disabilities.

@iv) Sahyogi Care Givers Training & Deployment Scheme
Under Sahyogi scheme, Care Givers Cell (CGCs) have been set up in selected
NGO Centres across the Country to provide Care Givers Training Programme
by trained professional.

®  Uddyam Prabha (Incentive) Scheme
Under the Uddyam Prabha scheme, persons with disabilities covered under the
National Trust Act, are given interest subsidy upto 5% in case of BPL and 3%
in case of others on availing loan from banks or financial institutions for income
generating ventures. Loan can be availed individually or in a group of any size
but the incentive is limited to 5 years on loan upto Rs. 1 lakh per person.

(b) The National Trust is implementing a health insurance scheme 'NIRAMAY" for
persons with Autism, Cerebral Palsy, Mental Retardation and Multiple Disabilities to provide
affordable health insurance to these persons with disabilities. The insurance covers upto
1.00 lakh per beneficiary for pre and post hospitalization expenses ranging from regular
medical checkup, therapy to corrective surgery, transportation etc.

(¢) Does not arise in view of (b) above

(d) National Trust has been implementing a multimedia pan India Mobile Disability
campaign "Badhte Kadam" for the last 5 years every year, to raise awareness. It is conducted
across the country in coordination with State Nodal Agency Centres (SNACs) and Registered
Organizations. The programmes attract wide media coverage.

Promaotion of Sports in Madhya Pradesh

$2796. DR. VIJAYLAXMI SADHO : Will the Minister of YOUTH AFFAIRS AND
SPORTS be pleased to state:

(a) the efforts made by Government during the last four years to promote sports in
all States including Madhya Pradesh;

TOriginal notice of the question was received in Hindi.



